Sir, the situation is somewhat alarming, and intervention of the Central Government is absolutely
necessary for providing relief and rehabilitation to the drought -affected people of the State. Shart-
term measures for providing immediate relief and long-term measures like providing irrigation

facilities, borewellg, etc., have ta be given top priority to prevent such situations in future.

|, therefore, appeal to the Central Gavernment, through you, Sir, to come to the rescue of the
State Government and the affected people of Nagaland which will go a long way in tiding over the

current situation in the State.

Demand to provide additional stipend to trainee doctors in

entire country, particularly Tamil Nadu

SHRI N.R. GOVINDARAJAR (Tamil Nadu): Sir, | waould like ta request the Central Government
to provide additioral stipend to the trainee doctors since the slipend provided by some State
Governments is meagre. In Tamil Nadu, the provision of stipend for trainee daoctors is so meagre that
last week it resulted in a gerious situation when frainee doctors went on an indefinite hunger strike
urto death. In general, engineering courses with lesser capitation fee and time periad for the
completion of the course, and good employment opportunities with higher salary are treated ag
profit-oriented professional courses. But medical graduation hags five-and-a-half years of duration
with unimaginable capitation fee and additional education expenditure. It ig also treated as & life-
saving professional course with the motto of 'serving the society without any parity® So, it is the duty
of the Government ta give mare importance to medical students. Presently, the stipend provided in
some States, especially Tamil Nadu, is not adeguate in comparigon to the huge expenditure,
duration of course and the never-ending service. Last week, this provision of low stipend forced the
trainee doctors to undertake indefinite hunger strike unto death. Many hospitals in- Tamil Nadu were
running without trainee doctors, especialy the outpatients In Government hospitals were facing
severe difficulty due to this strike. So, | urge the Government that it ie its duty to consider to provide
additional stipend in addition to the State Governments', kesping in view the service of the doctors

who studied medical courses by spending a huge amount of maney and langer duration.

SHRI S. ANBALAGAN (Tamil Nadu): Sir, | associate myself with the Special Mention made by
the hon. Member.

SHRI A. ELAVARASAN (Tamil Nadu): Sir, | asscciate myself with the Special Mention made by

the hor. Member.

Demand for strict regulations to control the confusing publications

brought out by private publishers for children
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Demand to Amend Section 304-A of Indian Penal Code in view

of various tragedies caused due to negligence
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Concern over widespread poverty and malnutrition in the country

DR. JANARDHAN WAGHMARE (Maharashtra): Sir, India agpires ta be an economic world
power. Despite recession and melidown, our economy s not threatened. The Economic Survey
2008-09 paints a very rogy picture of India. But, the other side is dismal and dark. We have 260
milllon under-nourished pecple in India. They constitute 27 per cent of the world's under-nourished.
About 44 per cent children under three years suffer fram malnutrition. Hunger and disease are our

greatest enemies.

What is the root cause of this malady? It is, of course, poverty and Inequality. Poverty

and inequality have been our age-cld curse. They are respongible, by and large, for malnutrition,
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